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,2_5_2_ Bid date and time

ettt i

Chief Entineer's office. Palamury

Tener Notice Noi 110 Notice

No.3 ondt. i
hours.

o

Date. 03-02- No_a from moming 11.00 :c:}. 1o cvening

2016 marming |

2.00 hours in
Ranga reddy Lilt Ierigation Scheme
Jalasoudha, Sth Noor. Virramanzil, 1) yderabad

Apnexure R-1.
g Government of Telangana
: Irrigation Development and Catchment Area- development Department
Office of the fso:_zo_a:é Engineer, Palamury - - Rangareddy Lifl Irrigation Scheme,
Circle NO.2, Mahabubnagar. Mahabubnagar District.
PALAMURU-RANGA REDDY 1.i1T IRRIGATION SCHIEMIE
Bids wre invited lor the follwing works,
Date«16-01:2016,
.-‘ H Y __. .—— 3 i
. , listimated Deposit ender Final date for —
Lo Value ( money value documents S
- Name of the work 1 ) receiveing complet
Rupees in (rupees in available . )
' . date /time ¢ period
8 Crores) crores) ‘period
3 ) ; a 3 g T
.| Palamuru-"Rangarcddy T Treigation schome: Package T
/i < | No.k6,  Uddandapur x$2<_oc Uddandapur  Village, n
© 7| Jadeherla Mandalam, Stage a Pump Touse construction R
© v fand - Vertical Single mia.__v;:m:m_.w&_ on - pum
: . ‘ . I'rom d(.25-
clectromechanica works all with aceessorics ncluded §
3 ¥ - * 01-201610 | 10-02-2015 up
Nos. cach 145 MW Scripvas Motor set-Akruti, supply, v - i , 30
. . . \ . 3250.80 32.51 10-02:2016 10 evening
Ntting, exbmining, ranning of work amd’ Kurumurthiraya : . ) months
i bt . ; up e 5.00 hous,”
reservious,  Karevenn  Village, BhuipurMaridalum 1o AL o
c%._:%bc_ reservious,  Uddandapur  Villagle. up o - e
: .Eacso:a Zm_a.:g: - Cxcavation ol approach \canal CM ' '
i .b CS i_.crg_:c_:n_oa with  construction open canal ’
‘regulator oo:%:.o:oz cxcavation of tunnel works. ' : .
- | Palamur = ?.:rm reddy Lift Trrigation Schemde ._Vmarmnn T Trom Qrase [T e e
“No. 17 . Uddandapur Reservious. Uddandapuy Village, 01-2016 10 10-02-2015 up
L , , " . . 30
Jadeherla Mandalam from KM 0.00 10 KM 720 for | 57342 5.74 10-02-2016 10 evening
Lo . ' menthy
vonstruction of Uddandapur Reservious Bund, up the 5.00 hours.”
; ‘ evening 3.00 ‘
i Palamur - _ﬂmm.,mwm...mm%aw.!._.ww.,_,_ Irrigation  §cheme. -~ :i_...cc_:mﬂ . B
Package No. 18 ) 01200610 | 10-02-2015 up o
: .c,&u_aw_.:: Reservious. Uddandapur Village, [Jadeherla | 2100.09 21.00 10-02-2016 10 r.<r._:3._. , !
: ) months
“Mandalam from'KM 7,20 10 KM 16.75 for construction of up the §.00 bhours.'
‘I Uddandapur Reservious Bund . r_s..:_:ﬁ 00 .

30

f&-

Superintending Engineer, |
Pulmur « Rangn Reddy
Lilv irrigation scheme

Cirele NO.2, Mahabubnagar,

“See the webside:- WWW.Cproeuremeni. gov.in.

Sri V. Narasimha, B.I: Superintendent Engineer, Palamur

Lilt Irriga gatipn Scheme. Cirlee NOY.2, Z?%sguér

Rangarcddy

ERLY oo fa

Y



ranslation from telugy 1o english// -~ g o

. Government of Telangana

,. . Irrigation Development and Catchment Arca QZO_%EQ: Department
2 LI . ‘ 0:_2 ol the Superiniending I ingineer. Palamuru - Rang

gareddy Lif ::mﬁg Scheme.
Circle No. 1, Nagarkurnool . Mahabubnagar District, A
PALAMURU-RANGA REDDY 1111 IRRIGATION SCHEMI:

Bids are Invited for the following work

. . Date:-16-01-2016.
. . 'stimate T de
. listimated, _u.._é,__ cnder T - work
Value ( money value documents .
Name of the work ) . ) ) receiveing complet
Rupees in (rupees in available ) L
‘ : s date /time | ¢ periog
 Crores), crores) perind
7 13 . S e S R B a iy v gy o -
Palamuru- _.S:mm..on% LA Trrigation scheme- Package o i B o
No zmsv% Reserviour, zw:_.%c_. Village: Kollapur . \
Reservious: near: Stage -1 pump _6:8 construction, N
J <9.:8_ Single pransi trun Pump I _or:c mechanical wors :
| From dt.25-
all and cach c?. 145 MW ansosis motor sets. pump house .
) .o o 01-2016 to 10-02-2015 up
construction, ﬁszz arrangemel.  examination  and | 322046 30
o : . . 32.27 10-02-2016 o evening
commssioning o works und - Kollapur Mandalam, . ) monthy
. - o Lo up the 5,00 hours.
_ Narlapur village at Srisailam Reseervious from upper aren i B
i % . cvening 3,
o | oF excavation and its related constructiionk, excacation of : .
e 2 Tunnal works. ’
“Palamur ~ xm:ms.‘aa% Lil trrigation Scheme- Package |~ B I i * e drass T e e
- No.2. . Narlapur Vilalge, Koltapur Mandalam ‘at Ayyena 0120160 | -10-02-2015 up
i : _ : 30
Reserviour construction works. 729.51 7.40 10-02-2016 toevening
. . 0 monthy
up the 5.00 hours,”
S : cvening 3.00
_v.s_ms_..: - Ramnga reddy” [T ::ms:o:. Scheme - : N B T
,_;o_sma No.3, >a..._=mm=._ reservioius, From Narlapur
From dt.25- Co
<_:mmo Kollapur Mandalam from 0,00 KM 10 8.325.
< | " i Rdugdlh i P 01201610 | 10:0242018 up n
oeranjeneyn, Reserviiou ugula age. CGoipalpet
Sy " A we. fipalpet |0 50 192 1002:2016 | 10 evening
Zsas_.:: slde >3:§§ et excavation CM & MD ) months
- upthe 5.00 hours.
© canstruction open canal and head regulator construction . o
evening 3,00
| works. 4
Salamur = z»S:mm reddy Lift frrigation Schemo - U o I
e ;mo_sno Nod. Anjanagiri reservioivs, From Narlapur iy I'rom di.25-
:wo. Kollapur Mandalam from 8.325. KM 0 21.835 “01-2016 10 10-02-2015 up 1
H 28;:._82” Reserviious dugula Village. Goipalpet | 1668.69 16.69 10-02-2016 lo evening "
ey i i ) months
em\ %MZ&&&»B side  Approach  canat  excavation and - upthe 5.00 hours.
& i w9 i .
: evening 3,00
,Lu»_ BE - _sa:mg reddy L Trrigation maazz. - ¢ . R
.- Veeranjencya Reserious. Yedulg Villae, .
%@c alpst Zs dalam n m\ Pump | NM oISy
¢ ndalam noar-stage Pump house constructios . .
M%M % DS i m ,,u » pa . m_ J_. . 0060 | 600l |
0 Statee Frankls  Bar b o : k
ol oriongl. Sing wi 4027.90 40,28 10022016 | 10 evening
:c ngg.:._ ic:a along with all accessortie # Nos. SR £ ; months
el upthe 1 5,00 hours,
4 a &w. 5 ZE senses motor sels, Akkruti array pement A evEnG 3.00 -
Lis 2: _ﬁss_zr io.‘rz amd 4 KM _: 3.325 stage up to
_0_4._,.‘_“ o | | Fromase T
- o 5 . : 10-02-2015 up
Sgeo_zé Rescrviious, Fduia Village 01201610 | - R )
b o o 640,58 641 . W evening -
iy %p_ reserviour — construction  and 10-02-2016 .00 hours. months
w.m obozc_c Reserviious 10 Venkatadrai Resdevious. . up the a

ErE R Lassases s saab LD




_ )

Jalasoudhy

edwabe ) —— s e e v W
Wﬁ#k el s

022016 from morming 11,00 hours 1o sa:sr 2 oo hours in
Chief Entineer's office, Palamury

f | Vattem Villape, yencpalli Mandalam Beiwesn DKM 1w | evening 3.00 BN
0.40 Zs approach canncal ) avaglion. CM & D
2T i) 8.3::25: relied open canal construction related works,

: co | Palamur = Ramnga reddy Lift Trrigation T Seheme =~ =~ T From ais E ey
Y/ 2015-16" Package No.7. Veceranjencya Reserviious, _.w:_m Village 01-2016 10 10-02-2015 up 5
cEn. _o.c_. Goipalpet  Mandalam reserviour  construction  and. 2126.48 21.27 10-02-2016 o evening ’ "

months
No_o ) Veeranjeneyulu Reserviious to Bijincpalli Mandatam from : up the 300 howrs.'
o 7 | 10KM _5 25.40 KM construction of tunnal wo) ks.. evening 3.00
s . . | Palamur < Ramnga reddy LIl Trrigation .m&_o_zo B " - A s
. ?_cxuma No.8, " Makuri xnfﬁ ious, Vattem .<=amc, . B
G T f.. i . I'rom dt.25-
ijinepalli - Mandala  ncar Stage- oyse  pum co
Sph ; . . ¢ v b ' 01-2016 10 | 10-02-2015 up
construction, Akruti rupply. arrangement, exan alion and . 30
e j . MT ) 4303.37 43.04 10-02-2016 10 evening
coimmissioning . vertical ngle  phas Jpump : i months
‘ = . bl ‘ S L up the 5.00 hours.
© | clectromechanical al) works and cach No.142 MM motor : .
; ; g evening 3.00
pump constructions from 25.40 KM stqte & phmp house
’ nczm_:_c.3.:.225. _
. P _,.; e . RO e e e
Palumur - ::.s:a: reddy Lin :_._t:_ss Seheme - N
3 P 01201610 | 104022013 up
Package No.9. Venkaladri xaa_.sos_,_ Vatteh Village, . 30
1433.28 143.4 10:02-20146. 1o evening
scsgaq ZQ%_DE from 0.00 KM to So KM for | mee_. . months
: up the - .00 hours,
| construction of Venkatadri reservious works, | , L
. | evening 3,00
et it s v S — - s diss. P
Palamur - Ramnga reddy - Lin Irrigation f._..::r - A B
C 012006100 | 0-02-2015 up
Ecrmrc No.10,- Patem <__m_ac. Bijinepaliy Z\,:ax_s_: i . , . 30
e 916.71 9.17 10-02-2016 | 1o evening
near from 4.90 _AZ _c 11.55 KM at venkatadri Reservioiug : : . months
: | up.the 5.00 hours."
E__a S_Zz_s_oi works, : .
' cvening 3,00 .
. o STTRET S e <4 avmmnie o ionanf Comeemans o .. .m.-mﬁnv.slw.m._.lNJl ve ol ST T e
?__E...E... _gzsra reddy “Lilt _:_r_:c: f_azz
012016 10 10022015 up '
_or&.c No. 1L Venkmadri - ‘Reserviour, Pauem Village, : 30
) 1400.56 11.89 10022016 | 10 evening
:____:_;__% Mandalam near from 11,550 KM 1o 16.300 months
; . . up the 3.00 hours.”
KM of Venkatadri: Reservious constructions workg, .
; . : evening 3.00 )
_Jm._ﬂ_.ﬂ S Rimiga~iKeddy ™| T Triigaton Seheime |~ - I _ ;a.xuw.,i IR
‘rom de.25. ’
_;oxsmc No.12. Venkatadri reservioing Pattcam Village, | '
= 01201610 10-02:2018 up .
3ijinepally _s,__.as_s_.: 0 Kavevena Village,  Bhutpur . 130
: : 153,73 4.54, 10-02.2016 10 evening "
v.Zg%;_s r::.::_:_é 2,:52:, apprach  canal . A - ) munths
up the 5.00 houy
a_rm_sr CM*ID works ..c_:_:z__c: ol 10,715 KM Open o 4 00
ORT A cve :_3 .
_canal and Head' Pr:r_:: 8.::.:25: works related, . il ;
e s e, . . ; R T S
x&::r._ z&a( Lift _:_,.E_o: Scheme - .
. i o 01-2016 10 10402-2015 up ‘
s ,mre No. 13. .rsz_:s:_: raya Reserviious, Kuvena 5 30
839.61 8.40 10-02-2016 10 evening
Village, _559: Mandalam 0, 000 KM 10.4.50 KM up 10 . T moning
: ) ) up the 3.00 hours,’
¢ CIvIous bund construction work )
-cvening 3.00
e 5 e i ] ﬁ‘w._..ﬂmglwu. -~
_mss. - _Qszmn Reddy Lif Irrigation Scheme -
) i 01-2016 o 10-02-2015 up.
SpiPa r_w," No.14. Kurumurthi raya Reserviious, Kuvena 30 .
m 905.59 9.08 10-02-2016 | 1o cvening
¢, Bhutpur insi_&: 450 KM 10 7,60 KM up o : months
up the 5,00 hours.” :
._:_.E :335_ xE._.Sc:, bund construction work _ )
iy : . evening 3.00
e N . B LT .
= Ramnga Reddy Lin Irrigation Scheme -
i 01-2016 10 A 10-02-2015 yp - !
am_a No. 14, Kurumuyrthi rays Reserviious, Kuvena ) 30
838.30 8.39 10-02-2016 o evening
mw :E::: Mandalam 7,600 KM 1 14 40 KM up 1o i months
0 . up the 5.00 hours,
Esc :GES_ Reservious bund construction works, . :
¥ cevenir b 3.00
e - . - e by ..A.V,SCB. Wyl w - sl o s
Date. 03

= Ranga reddy 1in Irrigation Scheme
-3th Noor, Erramanzit, | lyderabad




110 Nolice No. | 5 ondiii

Iener’ Notice Noj.

T e el l.,.l..ltx.’...x..:.il o — s o e,

hours,

‘ech. . Zio:_:sac._::r _
Rangareddy Lif Irrigation Scheme, (i

f. K. Narendra, reddy. M.

Cre i

o a_,ﬁ.&_ﬁ,;_.._:f-_;...., Ty

rlee No. 1, Nagarkurnool
procurement :;1,2 place,

o JS__:.. Er_:ac.‘.,.e.si.‘ms.:,ﬂ:c_:n:_.m:f.;. o
,f_%:_::a_sm linpineer,
Palmur - Ranga Reddy
Lift Irrigation seheme '
_ A,:Qn No. 1, z;T:._;:.z:c_ )
|
!
e .
.

1-02-2016 morning 11,30

ngineer, - E__&::T. )

R
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HYDERABAD
Mission Kakatiya: contractors in a bind
N. Rahul

HYDERABAD:, JANUARY 22, 2016 00:00 IST
UPDATED: SEPTEMBER 23, 2016 02:18 IST

They quoted 20 to 22 p.c. less in the first phase of works and suffered losses due to strict quality
control measures

The works of restoration of tanks under Mission Kakatiya which brought a windfall saving of Rs. 1,000 crore to Telangana
government might not see the same kind of tendering as last year, with the contractors apparently having learnt a lesson or two
and not inclined to quote less. They quoted 20 to 22 per cent less in the first phase of works for 8,200 tanks and suffered losses due
to strict quality control measures taken up by the government. Sources said the contractors believed that it would be the same

earth work as in the previous governments which they could carry out by machinery without having to exert much. Therefore,
they quoted less cost and made a fast buck.

To the surprise of contractors, the government was serious about quality and released only Rs 600 crore out of the sanctioned Rs
2,600 crore after satisfying itself. It was a double benefit for the government because it saved Rs.1,000 crore due to less quotations
in bids and also ensured quality works.

Sources also said there was no chance of less quotation in the circumstances in the second phase works which were notified on
Wednesday and Thursday. The government issued three orders related to 603 tanks costing Rs. 193 crore with instructions that

tendering should be over within a week and works grounded by February 1. In all, 10,680 tanks were identified for restoration till
June end.

About 7,600 tanks were taken up in the first phase, of which works were completed 100 per cent in 2,400 of them while the rest
were in different stages of completion up to March 31. Irrigation Minister T. Harish Rao who is playing a key role in the
programme, has formed 18 What'sApp groups of engineers belonging to minor, medium and major irrigation to monitor the works



Mr. Rao also had five rounds of video conference with engineers for the second phase works. He has held a motivation meeting for
officers of irrigation at the Secretariat recently to avoid red tape.

At the same time, the government is also speeding up land acquisition for Palamuru - Ranga Reddy lift irrigation scheme offering

10to 20 per cent more money than market value to farmers. The government has prepared proposals for 18 packages of the project
worth Rs. 29,000 crore for completion in 30 months.
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ABSTRACT

The fluoride concentration in ground water was analyzed during kharif and rabi (2012-13) seasons to
identify the suitability of water for drinking and irrigation purposes in all the villages of Ramannapet
Mandal of Nalgonda District, Telangana. Fluoride present in the ground water samples collected
during kharif and rabi varied from 0.53 to 3.86 and 0.99 to 3.94, with an average of 1.71 and 2.08
ppm, respectively. As per drinking water standards, 53 % (16 samples) of the ground water samples in
kharif and 67% (20 samples) of the ground water samples in rabi have fluoride content greater than
that of maximum permissible limit of 1.50 ppm fluoride. On an average, maximum concentration of
fluoride was noticed in 16 and 20 villages during kharif and rabi, respectively. Therefore drinking
water is sufficient to produce severe form of dental fluorosis and mild form of skeletal fluorosis
consumed for a long period. As far as irrigation is concerned, data show that none of the bore well and
open well water samples have fluoride content above 10 mg L™, which is the safe limit for all type of

crop plants. Thus, all water samples tested in this investigation can safely be used for agricultural
purpose.

Keyword: Fluoride; Ground Water; Drinking; irrigation; Nalgonda

INTRODUCTION

The occurrence of the high fluoride the 23 nations in the world. Over all 200 million
concentrations in ground water is a problem people in woridwide and 65 million people
faced by many countries; India is one among among 29 states of India are facing the problem
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with fluorosis as groundwater of Indian aquifers
varies from < 1.0 to 25.0 ppm. The probability
of occurrence of high fluoride concentration in
ground and surface water was detected in
various states in India. Telangana state is facing
major probiem with fluoride pollution because
ground water is used as drinking and an
irrigation source, a natural occurrence of
excessive amounts of fluoride levels in ground
water. Nalgonda district is one of the poorest
and most drought-prone districts of Telangana
in southern India. The area has long been
associated with high groundwater fluoride
concentrations which have been reported to
reach up to 20 ppm [1]. In spite of continuous
efforts by the government, external support
agencies, NGOs and private enterprises the
problem still remains unsolved.

The main natural sources of fluoride in the
ground water of Nalgonda district are
weathering and dissolution of rocks and
minerals, emissions from volcanoes and marine
aerosols [2]. This high concentration of fluoride
in drinking water causes dental and skeletal
fluorosis in human beings and also has negative
effect on crop production. So periodical
measurement and control of the concentration
of fluoride is very important to avoid both
biological and environmental damage. Hence,
keeping in view the above facts a survey was
conducted to identify the suitability of ground
water for drinking and irrigation purposes.

MATERIALS AND METHODS

The study area forms a part of Nalgonda
district, Telangana, which is located at a
distance of 90 km away from Hyderabad (Fig.
1). This area experiences arid to semiarid

climate. The study area goes through hot
climate during the summer (March-May) with a
temperature range from 30°C to 46.5°C, and in
winter (November—January), it varies between
14°C and 29-C. The average annual rainfall in
this area is about 1000 mm, occurring mostly
during south-west monsoon (June-September).
Groundwater samples were collected during
the kharif (September) and rabi (March)
seasons of 2012-13from existing water sources
(open wells and bore wells) with the help of a
handheld Global Positioning System
(GPS).Geographical information viz., latitude
and longitude of the benchmark sites were
recorded, so that the delineation of the areas
having fiuoride pollution can be done and
ground water fluoride status maps can be
prepared by depicting the element in water at
village level. Totally 30 benchmark sites were
fixed depending on the number of villages of
study area for collection of water samples. The
depth of the wells varied from 16to about 30 m
below ground level.

Water samples were collected in clean
polyethylene bottles of 600 ml capacity. The
sampling bottles were soaked in 1:1 diluted HCI
solution for 24 h and washed with distilled
water. In the case of bore wells, water samples
were collected after pumping the water for 10
min. In the case of open wells, water samples
were collected 30 cm below the water level
using a depth sampler. Samples collected were
transported to the laboratory and filtered using
0.45um Millipore filter paper fortified with 1 ml
toluene to arrest any biological activity. The
samples were stored at 4°C until used for
fluoride analysis. Fluoride was analyzed by
using Specific lon Electrode method [3].

J Pharm Chem Biol Sci, June-August 2016;4(2):169-175
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STUDY AREA

TELANGANA

Fig. 1: Location map of the study area

RESULTS AND DISCUSSION

Fluoride content of ground water collected
from open and bore wells in the villages of
Ramannapet mandals of Nalgonda district
during kharif and rabi are presented in Table 1.
Fluoride present in the ground water samples
collected during kharif and rabi varied from
0.53 to 3.86 and o.mm to 3.94, with an average

of 1.71 and 2.08ppm F, respectively. Lowest
content of fluoride was recorded in
Venkatapuram village (0.53 and 0.99 ppm
during kharif and rabi, respectively) while the
highest was recorded in Rontakolla village (3.86
and 3.94 ppm during kharif and rabi,
respectively). Groundwater F status map during
kharif and rabi are shown in figures 2 and 3.

J Pharm Chem Biol Sci, June-August 2016;4(2):169-175
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Table 1: Fluoride content in ground water samples collected in different villages of Ramannapet

mandal during kharif (September) and rabi (March) seasons of 2012-13.

S.No. Village Fluoride Content (ppm)
kharif rabi
1 Ramannapet 1.46 151
2 Neernemula 0.78 1.17
3 Shobanadripuram 0.95 1.05
4 Laxmapuram 1.72 2.25
5 Nidhanpalle 0.98 1.21
6 Bogaram 1.03 1.27
7 Thummalagudem 1.15 2.53
8 Yellanki 2.28 2.75
9 Siripuram 2.07 2.12
10 Dubbaka 2.52 2.56
14 Rontakolla 3.86 3.94
12 Munipampula 2.35 2.33
13 Pailiwada 0.92 2.58
14 Nagulanchagudem 1.29 3.12
15 Bachuppala 1.37 1.43
16 Suraram 2.43 2.48
17 Thurkapalle 2.76 2.73
18 Venkatapuram 0.53 0.99
19 Kunkudupamula 1.27 1.36
20 Peddabavigudem 2.09 2.52
21 Yennaram 1.98 1.99
22 Kallonikunta 2,04 2.15
23 Kakkireni 0.94 1.29
24 Pilligudem 2.82 2.84
25 Uttatoor 154 1.67
26 Iskilla 0.97 1.23
27 Lacchigudem 2.08 2.58
28 Janampalle 2.04 3.12
29 Sanjeevaiahnagar 0.85 139
30 Kommaigudem 2.23 2.36
Range 0.53-3.86 0.99-3.94
Mean 1.71 2.08

J Pharm Chem Biol Sci, June-August 2016;4(2):169-175



—35-

D. Vijaya Lakshmi et al 173

SR T

Batmyiridts

ngrpatam

Lasina Purah

ok ol | Wk

L B Vs Pate

Paddatavigaten

Mk Parpita
L Banskiuhi Panie

L Kahwari it

Wiy

B 0. 300 ppmr

T 500 40 000
Ramanaped Mancal Boundery

[777] Ramannapet Veiags Souccary

Fig.2: Ground water fluoride status map of Ramannapet mandal (Kharif, 2012)

[V

Thwireslbijuats

Vuilsod

T Remantanet

Foambnha I Balia Habbinne o

Burmps |
Hachigius
B Thuska Paie

Paliphosa’, | YoWien | pegeataviguinn
Wi Fenputa 3 . Koy
Rabwankaita

Fig.3: Ground water fluoride status map of Ramannapet mandal (Rabi, 2012-13)

As per drinking water standards of ICMR [4], the
highest desirable concentration of F is 1.0 ppm
in tropical countries and that of maximum
permissible level is 1.50 ppm. Out of 30
samples, 53% of the ground water samples in
kharif and 67% of the ground water samples in
rabi have F content greater than that of
maximum permissible limit of 1.50 ppm
fluoride. On an average, maximum
concentration of fluoride was noticed in 16 and
20 villages during kharif and rabi, respectively.
Therefore drinking water is sufficient to
produce severe form of dental fluorosis and
mild form of skeletal fluorosis consumed for a
long period. The rocks of this area possess

fluoride content higher than the world average.
Weathering of rocks and leaching of fluoride
bearing minerals from the basement granitic
rocks are the major reasons which contribute to
elevated concentration of fluoride in ground
water. The other important natural
phenomenon that contributes to high fluoride
is evaporation [5]. Similar results reported by
Reddy et al. [6] and Kishore and
Hanumantharao [7] in Naigonda district.

According to FAO [8], the normal and
moderately suitable range of fluorides
concentration in irrigation water is from < 19
ppm (1.0 me L) and 19 to 171 ppm (1.0-15 me
L"), respectively. Safe limit of 10 mg F Lof

J Pharm Chem Biol Sci, June-August 2016; 4(2):169-175
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irrigation water has been proposed for all type
of crop plants by Leone et al. [9]. The present
investigation showed that none of the water
samples were found to cross this limits and
hence suitable for irrigation purpose. However
continuous application of irrigation waters
having toxic concentration of fluoride is likely to
affect adversely the crop growth.

Especially higher F concentrations were
observed in bore well water samples (>1.5ppm)
and the F concentration in dug well water
samples found to be within permissible limit of
1.5 ppm. The concentration in general,
increases with the depth of bore wells and this

indicates the possible geogenic nature of
fluoride.

SEASONAL VARIATIONS OF FLUORIDE

When compared to two seasons, the
concentration of fluoride in groundwater during
kharif was lower than the rabi. Seasonal
distribution is found significantly and the
variation of fluoride is dependent on many
factors. Generally, a high rate of evapo-
transpiration and  over-exploitation  of
groundwater resources for agricultural and
drinking water purposes during rabi season
causes a low freshwater exchange and results in
precipitation of salts, including F rich salts,
temporarily in the top layers of the soil. During
kharif season, the infiltrating waters leach these
soils and replenishment of the groundwater by
rainfall indicated a clean recharge from externai
sources. Hence, the concentration of fluoride is
observed to be greater in the rabi season
groundwater than in kharif season. As a result,
67% (20 samples)of the total groundwater
samples from the rabi season are above the
permissible limit of fluoride (1.50 ppm),
compared to 53% (16 samples) of those from
the kharif season.

Seasonal distribution of fluoride is also
dependent on amount of soluble and insoluble
fluoride in source rocks, the duration of contact

of water with rocks and soil temperature,
rainfall and oxidation- reduction process [10 &
11].

CONCLUSION

High concentration of fluoride in groundwater
of up to 3.94 ppm was measured. About 60% of
wells had fluoride concentration above the
permissible fimit of 1.5 ppm set by indian
drinking water standard. The wuse of
groundwater for drinking purpose from these
wells has to be restricted. Suitable measures
such as defluorinating the ground water before
use and recharging the ground water by
rainwater harvesting for irrigation purpose
need to be practiced to
groundwater quality in this area.

improve the
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m...m:_oﬁm in Telangana, a trend that was Qs |y momom
The severe drought conditions for the s¢ O—.:.O—:O—O.
have led to crop failure, mounting debts, chronic unemployment and #3 Auto Refresh
failure of the NREGA scheme, especially in the districts of
Mahbubnagar, Medak, Nalgonda and Adilabad, forcing large-scale

Process (/corporate-insolvency-
exodus of farmers and others.
resolution-process)
The state government now fears that the crime rate will increase as
earlier experiences suggest that whenever there have been
droughts, the crime rate in the state has gone up, especially in rural
and interior areas.

| Corporate Insolvency Resolution

As per official estimates, Mahabubnagar tops the list with over 10
lakh rural population migrating to Hyderabad and Ranga Reddy
districts in search of livelihood, mostly as daily-wage labourers,
watchmen in colonies, apartments, shops etc. besides engaging in
granite and construction industry on the city’s outskirts.

Mahabubnagar is followed by Medak at eight lakh, Nizamabad at
seven lakh and Adilabad at five lakh. “The severe drought
conditions will hit not only the agriculture sector but would also lead
to several social problems. There will be large-scale migration of
people from rural areas to urban areas. There were instances earlier
of increased crime rates where drought migrants had settled
because of poverty and unemployment. The roads and highways
surrounding villages and interior areas witness a high number of
theft cases with travellers on roads being attacked for money and
other valuable items,” said an official of the Agriculture department,
which prepared a report on adverse impacts of drought.
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d.::@ instances, he said that the distric abad,

Medak and Warangal had recorded 60 j O:ﬁ@%&ﬂ—@ 4 vqmﬁmw
between 2000 and 2004 due to consecutive droughts, with most  F3Auto Refresh
being road-side thefts near Khanapur, Basar, Ramayampet,
Dichpally etc.

| Corporate Insolvency Resolution
Process (/corporate-insolvency-

The other social problem being witnessed on account of drought is resolution-process)
increasing school dropouts in government schools in rural areas
due to the families migrating to urban areas.

“I's difficult to earn even "100 per day in villages in drought
conditions. But in Hyderabad, we can earn up to Rs 500 per day as
daily-wage labourers easily and working as watchmen, security

guards etc.,” said Shivanna, a small farmer from Mahabubnagar
district.

Tags: telangana (/content/tags/telangana), nrega (/content/tags/nrega),
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F.RL. 4+269.735

CBL  +240.000 M
FSL  +248991M
MDDL  +250.000 M

PALAMURU-RANGAREDDY LIFT IRRIGATION SCHEME

670.00 M
CAPACITY 280 TMC
SUBMERGENCE AREA 1500 Ac
SCHEMATIC DIAGRAM UDANDAFUR RESERYOIR Cosueosoniey
FRL 629.000 M .
CAPACITY 1603 TMC
SUBMERGENCE AREA 4827 Ac
BUND LENGTH (Km) 15.875/15.875(Net)
TUNNEL DIA 850 M
DISCHARGE 377.00 Cumecs NM.C (+647.33) 1,78,000 Ac.
AYACUT 5,02,000 Ac 7
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SOUTHM.C (4588.25) 30,000 Ac. ERL. +670.0
542,000 M FRL 531.000 M LEFT M.C (+596.800) 1,20,000 Ac.
CAPACITY 1674 TMC CArACITY 1734 TMC MADDUR M.C (+589.937) 174,000 Ac.
SUBMERGENCEAREA 4326 Ac SUBMERGENCEAREA. 676 Ac HANWADA M.C(+591210) 27,000 Ac.
BUND LENGTH (Km)  15.23/14750Net) | | BUNDLENGTH (Km)  14.125/13.185(Net . o
TWIN TUNNE! ! DISCHARGE 77.00 Cumecs HOUSE
ocARGE T4 Gseo0 Cumses | | AYACUT 1,82,000 A udANDAPUR RESERVOIR suRoErooL |
AYACUT 133,000 Ac HL.C (+497.00) 1,51,000 Ac _ERL 46290 oo H
HLC (+510.55) 1,17,000 Ac L.L.C (+488.45) 31,000 Ac ereopmmre]  CANAL NEx
L.L.C (+500.00) 16,000 Ac et ety AL I — (g J
VEERANJANEYA RESERVOIR AT YEDULA (V) &fF o s et M-
FRL 445.000 M é KURMUKTHYRAYA RESERVOIR o 5 § 0575 KM 440K = l
CAPACITY 655 TMC VENKATADRI RESERVOIR SURGE POOL ; 250 85
SUBMERGENCE AREA 4930 Ac ERL. +542. : i &
iV TWIN TUNNE / STAGE - 5 - PUMPING STATION
Fra : Y No. of Pumps : 3 Nos.
K 935 KA 1K | Capacity of Each Pump: 75 MW
BUND LENGTH (Km) 11.02/6.647(Net) Discharge of EachPump: 55 Cumecs
THREETUNNELDIA 920 M STAGE - 4 - PUMPING STATION Static Head : 87.5M
DISCHARGE 656.00 Cumecs
| No. of Pumps : 5 Nos.
ANJA;{;ﬁl}g RESERVOIR 710 Capacity of Each Pump: 145 MW
STAGE - 3 - PUMPING STATION ?::Eha};gedof EachEump: ;7: IC‘M@WS
1C kiead ©
No. of Pumps : 9 Nos. Surge Pool (LxBxD) : 233x20x92 M
Capacity of Each Pump: 145 MW Pump House (LxBxD) : 257x25%x60 M
Discharge of EachPump: 75 Cumecs
Static Head : 121M
Surge Pool (LxBxD) : 306x20x80 M
Pump House (LxBxD) : 262x25x65.5 M
STAGE- 2 - PUMPING STATION
No. of Pumps : 9 Nos. TOTAL ABSTRACT
STAGE R Capacity of Each Pump: 145 MW FROM FORESHORE OF SRISAILAM RESERVOIR TO
No. of Pumps : 8 Nos. Discharge of EachPump: 75 Cumecs KP LAKSHMIDEVIPALLY RESERVOIR
Capacity of Each Pump: 145 MW Static Head : 124 M -
1. APPROACH&OPEN CANAL] 12.865+37.625= 50.490 KM
Discharge of EachPump: 85 Cumecs Surge Pool (LxBxD) : 306x30x90 M
Static Head : 104 M Pump House (LxBxD) : 402x25x67.5 M 2. TUNNEL 61.577KM
Surge Pool (LxBxD) : 255x20x71 M]
Pump House (LxBxD) : 339x22x47 M| 3. BUND 74,70 KM / 64.223 KM (Net)
4. CAPACITY 67.97 TMC
5. SUBMERGENCE AREA 24,724 Ac (3Villages,20Hamlets)
6. NO. OF PUMPS AND 34Nos - 4720MW
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No.- J-12011/31/2017-1A-I (R)
Ministry of Environment, Forests and Climate Change
Government of India
[IA-I Division)]
Indira Paryavaran Bhawan
3rd Floor, Vayu Wing
Jor Bagh Road
New Delhi-110003
Dated: 11t October 2017

To

Shri V. Lingaraju

Chief Engineer

Irrigation and CAD Department
Government of Telangana,

5th Floor, Jalasoudha Building, Erramanzil,
Hyderabad - 500082

Subject: Palamaru Rangareddy Lift Irrigation Scheme in Mahbubnagar,
Rangareddy & Nalgonda Districts of Telangana by Irrigation

and CAD Department, Government of Telangana - TOR - regd.
Sir,

This has reference to your letter No. CE/PRLIS/DCE/O.T-
1/T.S1/2215 dated 28.8.2017 on the above-mentioned subject.

2. The above proposal was appraised by the Expert Appraisal Committee
(EAC) for River Valley & Hydroelectric Power Projects (RV & HEP) in its 8th
meeting held on 22.9.2017. The comments and observations of EAC may be

seen in the Minutes of the meeting that are available on the Ministry’s
website.

3. It was noted that the scheme in its first phase envisages lifting of 90
TMC of flood water in 60 days during the flood season from the fore shore of
the Srisailam reservoir on Krishna river at Yellur (V), Kollapur (M) in
Mahabubnagar (D) through 5 separate stages to provide drinking water
facilities to enroute 1428 villages in 74 mandals of Mahabubnagar,
Rangareddy and Nalgonda Districts, Hyderabad City and also envisages to
provide water for industrial use in Mahabubnagar, Rangareddy and
Nalgonda Districts. The Cultural Command Area (CCA) is 4,97,976 ha. The
total land requirement for the project is 15,790 ha. There is no displacement
as no habitation is coming under submergence.

4. In 2nd phase, canal network will be developed from the reservoirs to
create irrigation to up land areas of Mahabubnagar, Rangareddy and
Nalgonda districts for an ayacut of 4.97,976 ha. Later on, this stored water
shall be used for irrigation purposes in various districts through a network
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of canals. In addition to the drinking water facility, it is @nocommm to irrigate
in 4,97,976 ha of CCA in the districts of Mahabubnagar, Rangareddy and
Nalgonda. A total of 15,790 ha land will be acquired for construction various

canals network, reservoir, temporary labourers colonies, etc. No forestland is
involved in the proposed project.

5. The proposed project is located at a distance of 11.95 km from the
core of Amrabad Tiger Reserve, 2.56 km from the buffer and 1.56 from the
proposed Eco-Sensitive Zone (ESZ) of Amrabad Tiger Reserve. The total cost

of the project is about Rs. 35,200 Crores and likely to be completed in 30
months.

6. Based on recommendations of the EAC, the Ministry of Environment,
Forest & Climate Change, hereby accords a fresh clearance for pre-
construction activities at the proposed site as per the provisions of the
Environmental Impact Assessment Notification, 2006 and subsequent
amendment, 2009 along with the following Terms of Reference (ToR) for the
preparation of EIA/ EMP report:

a) The EIA/EMP report should contain the information in accordance
with provisions & stipulations as given in the Annexure-I.

b} The consultant engaged for preparation of EIA/EMP report has to be
registered with Quality Council of India (QCI/ NABET under the

scheme of Accreditation & Registration of MoEF. This is a pre-
requisite,

c) Consultant shall include a “Certificate” in EIA/EMP report regarding
portion of EIA/EMP prepared by them and data provided by other

organisation(s)/ laboratories including status of approval of such
laboratories.

d) The draft EIAA/EMP report prepared as per Annexure-I should be
submitted to the State Pollution Control Board Committee concerned
for conducting Public Consultation as per the provisions stipulated in
EIA Notification of 2006. Public Hearing, which is a component of
Public Consultation, shall be held district wise at the site or in its
close proximity as prescribed in Appendix (IV) of EIA Notification,
2006. The draft EIA/EMP report is to be submitted to SPCB etc.
sufficiently before the expiry of the ToR validity so that necessary
amendments in EIA/EMP can be undertaken based on public hearing
and the same is submitted to MoEF&CC before expiry of validity.

€) The PP has disclosed during the TOR presentation that Monsoon
season data has been collected in 2017 for this project and requested
the EAC to accept the same for use in the EIA /EMP report. The
committee accepts that the Monsoon data collected can be included in
the EIA/EMP report.

f) All issues discussed in the Public Hearing / Consultations should be
addressed and incorporated in the EIA/EMP report. Final EIA/EMP
report should be submitted to the Ministry for Environmental

% ®
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Clearance only after incorporating these issues before the expiry of
validity of ToR.

g) The ToR will remain valid for a period of 4 years from the date of issue

h) In case of any change in the scope of the project such as capacity
enhancement, change in submergence, etc., fresh scoping clearance
has to be obtained by the project proponent.

1) The PP should submit a copy of TEC of the DPR along with EIA/EMP
report.

k) The EIA/ EMP report must contain an Index showing details of
compliance of all TOR conditions. the Index will comprise of page no.
etc., vide which compliance of a specific ToR is available. It may be
noted that without this index, EIA/ EMP report will not be accepted.

) In case the validity is to be extended, necessary application is to be
submitted to Regulatory Authority before expiry of validity period
together with an updated Form-I based on proper justification.

%WN&QE:%
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(Dr. S. Kerketta)

Director

This has approval of the Competent Authority.

Copy to:

1. The Secretary, Ministry of Water Resources, Shram Shakti Bhawan, Rafi
Marg, New Delhi - 1.

2. The Principal Secretary (Irrigation), Government of Telangana,
Secretariat, Hyderabad — 500 001.

3. The Secretary, Department of Environment & Forest, Government of
Telangana, Secretariat Hyderabad - 500 022.

4. The Chief Engineer, Project Appraisal Directorate, Central Water
Commission, Sewa Bhawan, R. K. Puram, New Delhi - 110 066.

5. The Addl. PCCF (C), Ministry of Environment, Forest and Climate
Change, Regional Office (SEZ), 1st and 2nd Floor, Handloom Expert
Promotion Council, 34, Cathedral Garden Road, Nungambakkam,
Chennai - 600 034.
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6. The Member Secretary, Telangana State Pollution Control Board,
Paryavaran Bhawan, Industrial Estate, Sanath mewa Hyderabad.

7. Guard File.
R ,\mﬁ.&\\

(Dr. S. Kerketta)

Director
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Annexure-I

TERMS OF REFERENCE FOR CONDUCTING ENVIRONMENT IMPACT

ASSESSMENT STUDY FOR 'A' CATEGORY RIVER VALLEY PROJECTS AND
INFORMATION TO BE INCLUDED IN EIA/EMP REPORT

(1) Scope of EIA Studies

(2)

The EIA Report should identify the relevant environmental concerns and focus on
potential impacts that may change due to the construction of proposed project.
Based on the baseline data collected for three (3) seasons (Pre-monsoon,
Monsoon and winter seasons), the status of the existing environment in the area and
capacity to bear the impact on this should be analyzed. Based on this analysis, the

mitigation measures for minimizing the impact shall be suggested in the
EIA/EMP study.

Details of the Project and Site

* General introduction about the proposed project.

® Details of project and site giving L.-sections of all U/S and D/S projects of River
with all_ relevant maps and figures. Connect such information as to establish the
total length of interference of Natural River and the committed unrestricted
release from the site of diversion into the main river.

* A map of boundary of the project site giving details of protected areas in the vicinity
of project location.

Location details on a map of the project area with contours indicating main project
features. The project layout shall be superimposed on a contour map of
ground elevation showing main project features (viz, location of dam, Head
works, main canal, branch canals, quarrying etc.) shall be depicted in a scaled
map.

Layout details and map of the project along with contours with project

components clearly marked with proper scale maps of at least a 1:50,000 scale
and printed at least on A3 scale for clarity.

e Existence of National Park, Sanctuary, Biosphere Reserve etc. in the study area,

if any, should be detailed and presented on a map with distinct distances
from the project components,

Drainage pattern and map of the river catchment up to the proposed project site.
Delineation of critically degraded areas in the directly draining catchment on

ﬁracmmmmowmzﬁﬁn_a:anxmm vo::msaroao_omv\o?»__E&mmo:m:arw:gcmo
Survey of India, ,

Soil characteristics and map of the project area.

Geological and seismo-tectonic details and maps of the area surrounding the
proposed project site showing location of dam site and canal site.

Remote Sensing studies, interpretation of satellite imagery, topographic
sheets along with ground verification shall be used to develop the land
use/land cover pattern of the study using overlaying mapping techniques

viz. Geographic Information System (GIS), False Color composite (FCC)
generated front satellite data of project area.

Land details including forests, private and other land.

2 A
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Demarcation of snow fed and rain fed areas for a realistic estimate of the
water availability.

(3) Description of Environment and Baseline Data

To know the present status of environment in the area, baseline data with
respect to environmental components air, water, noise, soil, land and biology &
biodiversity (flora & fauna), wildlife, socio-economic status etc. should be
collected with 10 km radius of the main components of the project/site i.e. dam
site and power house site. The air quality and noise are to be monitored at such
locations which are environmentally & ecologically more sensitive in the study
area. The baseline data should be collected for 3 seasons (Pre-Monsoon,
Monsoon and Post Monsoon seasons). Flora/fauna in the catchment area and

command area should be documented. The study area should comprise of the
following:

Catchment area up-to the darn site.
Submergence Area
Project area or the direct impact area should comprise of area falling within 10

km radius from periphery of reservoir, land coming under submergence and
area downstream of dam

(4) Details of the Methodology

¢ The methodology followed for collection of base line data along with details of

number of samples and their locations in the map should be included.
Study area should be demarcated properly on the appropriate scale map.

Sampling sites should be depicted on map for each parameter with proper
legends.

For forest classification, Champion and Seth (1968) classification should
be followed.

(5) Methodology for collection of Biodiversity Data

e The number of sampling locations should be adequate to get a reasonable

idea of the diversity and other attributes of flora and fauna. The guiding
principles should be the size of the study area (larger area should have larger
number of sampling locations) and inherent diversity at the location, as
known from secondary sources (e.g. eastern Himalayan and low altitude sites
should have a larger number of sampling locations owing to higher diversity).

* The entire area should he divided in grids of 5km X Skm preferably on a GIS

domain. There after 25% of the grids should be randomly selected for sampling of
which half should be in the directly affected area (grids including project
components such as reservoir, clam, powerhouse, tunnel, canal etc.) and the
remaining in the rest of the area (areas of influence in 10 km radius form project
components). At such chosen location, the size and number of sampling units
(e.g. quadrats in case of flora/transects in case of fauna) must be decided by
species area curves and the details of the same (graphs and cumulative number of
species-in a tabulated form) should be provided in the EIA report. Some of the
grids on the edges may not be completely overlapping with the study area
boundaries. However these should be counted and considered for selecting
25% of the grids. The number of grids to be surveyed may come out as a
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decimal number (i.e.it has an integral and a fractional part) which should he
rounded to the next whole number.

* The conventional sampling is likely to miss the presence of rare, endangered

and threatened (R.E.T.) species since they often occur in low densities and in
case of faunal species are usually secretive in behavior. Reaching the
conclusion about the absence of such species in the study area based on such
methodology is misleading. It is very important to document the status of such
species owing to their high conservation value. Hence likely presence of such
species should be ascertained from secondary sources by a proper literature
survey for the said area including referring to field guides which are now
available for many taxonomic groups in India. Even literature from
studies/surveys in the larger landscapes which include the study area for the
concerned project must he referred to since most species from adjoining
catchments is likely to be present in the catchments in question. In fact such
literature form the entire state can be referred to. Once a listing of possible
R.E.T. species form the said area is developed, species specific methodologies
should he adopted to ascertain their presence in the study area which would be far
more conclusive as compared to the conventional sampling. If the need be, modern
methods like camera trapping can be resorted to, particularly for areas in the
eastern Himalayas and for secretive/nocturnal species. A detailed listing of the

literature referred to, for developing lists of R.E.T. species should be provided in
the EIA reports.

e The R.E.T. species referred to in this point should include species listed in

Schedule I and 11 of Wildlife (Protection) Act, 1.972 and those listed in the red data
books (BSI, ZSI and IUCN).

(6) Components of the EIA Study

A.
(1)

Various aspects to be studied and provided in the EIA/EMP report are as follows:
Physical and Chemical Environment

Geographical, Geological & Geophysical Aspects and Seismo-Tectonics:

* Physical geography, Topography, Regional Geological aspects and structure of

the Catchment.

Tectonics, seisrnicitv and history of past earthquakes in the area. A site specific study
of the earthquake parameters will be done. The results of the site specific
earthquake design shall be sent for approval of the NCSDP (National committee
of Seismic Design Parameters, Central water commission, New Delhi. for large
dams.

Landslide zone or area prone to landslide existing in the study area should be
examined.

Presence of important economic mineral deposit, if any.

Justification for location & execution of the project in relation to structural
components (darn height).

Impact of project on geological environment.

(ii) Meteorology, Air and Noise:

Meteorology (viz. Temperature, Relative humidity, wind speed/
direction etc.) to be collected from nearest IMD station.
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Ambient Air Quality with parameters viz. suspended particulate mattor
(SPM), respirable suspended particulate matter (RSPM) i.e. suspended
particulate matter <10 microns. sulphur dioxide (S80;) and oxide of Nitrogen
(NOy) in the study area at 6 locations.

Existing noise levels and traffic density in the study area at 6 locations.

Soil Characteristics

Soil classification, physical parameters (viz., texture, porosity, bulk density and
water holding capacity) and chemical parameters (viz. pH, electrical conductivity,
magnesium, calcium, total alkalinity, chlorides, sodium, potassium, organic carbon,
available potassium, available phosphorus, SAR, nitrogen and salinity, etc.) (6
locations).

Remote sensing and GIS Studies

Generation of thematic maps viz., slope map, drainage map, soil map, land use
and land cover map, etc. Based on these, thematic maps, an erosion intensity map
should be prepared.

New configuration map to be given in the EIA Report.
Water Quality

History of the ground water table fluctuation in the study area.

Water quality for both surface water and ground water for (i) Physical parameters
(pH, temperature, electrical conductivity, TSS); (i) Chemical parameters (Alkalinity,
Hardness, BOD, COD, NO2, PO4, CI, SO4, Na, K, -Ca, Mg, Silica, Oil & Grease,
phenolic compounds, residual sodium carbonate); (iii) Bacteriological parameter
(MPN, Total conform) and (iv) Heavy Metals (Pb, As, F ig, Cd, Cr-6, total Cr, Cu, Zn,
Fe) (6 locations).

Delineation of sub and micro-watersheds, their locations and extent based on the
All India Soil and Land Use Survey of India (AISLUS), Department of Agriculture,
Government of India. Erosion levels in each micro-watershed and prioritization of
micro-watershed through silt yield index (SYI) method of AISLUS

B. Water Environment and Hydrology

® & e e

Hydro-Meteorology of the project viz. precipitation (snowfall, rainfall), temperature,
relative humidity, etc. Hydro-meteorological studies in the catchment area should be
established along-with real time telemetry and data acquisition system for inflows
monitoring.

Run off, discharge, water availability for the project, etc.
Basin characteristics.
Catastrophic events like cloud bursts and flash floods, if any, should be documented.

For estimation of Sedimentation Rate, direct sampling of river flow is to be done during

the EIA study. The study should be conducted for minimum | year actual silt flow rate
to be expressed in ha-in km? year-1.

Sedimentation data available with CWC may be used to find out the loss in
storage over the years.

Set-up G&D monitoring station in the catchment area for collecting data during the
investigation.

Flow series, 10 daily with 90%, 75%,and moc\o,ao_uo:mmzn years discharges.
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A table of 10 daily water discharge in 75% dependable year showing the intercented
discharge at the barrage, diversion for irrigation, environmental and other flow releases
downstream of the barrage shall be included in the EIA report.

Environmental flow release would be 20% of average of four consecutive months of
90% dependable year in lean season, 25% in non-monsoon & non-lean season and 30%
in monsoon to be followed corresponding to 90%dependable year. A site specific study
on minimum environment flow should be carried out

Hydrological studies/data as approved by CWC shall be utilized in the preparation
of ETA/EMP report. Actual hydrological annual yield may also be given in the
report.

A minimum of 1 km distance from the tip of the reservoir to the tail race tunnel
should be maintained between upstream and downstream projects.

C Biological Environment

Besides primary studies, review of secondary data/literature published for

project area on flora & fauna including RET species shall be reported in EIA/EMP
report

(i)

Flora

Characterization of forest types (as per Champion and Seth method) in the study
area and extent of each forest type as per the Forest Working Plan.

Documentation of aj] plant species i.e, Angiosperm, Gymnosperm,
Pteriodophytes, Bryophytes (all groups). All species list should be provided.
General vegetation profile and floral diversity covering all groups of flora
including lichens and orchids. A species wise list may be provided.
Assessment of plant species with respect to dominance, density, frequency,
abundance, diversity index, similarity index, importance value index (WI) ,
Shannon Weiner index etc, of the species to be provided. Methodology used
for calculating various diversity indices along with details of locations of
quadrates, size of quadrates etc, to be reported within the study area in different
ecosystems,

Existence of National park, Sanctuary, Biosphere Reserve etc in the study area,
if any, should be detailed.

Economically important species like medicinal plants, timber, fuel wood etc.

Details of endemic species found hi the project area.

Flora under RET categories should be documented using International Union for

the Conservation of Nature and Natural Resources (IUCN) criteria and
ical Survey of India's Red Data list along-with economic significance

Species diversity curve for RET species should be given.

Cropping pattern and Horticultural Practices in the study area.
Biodiversity study shall be carried out by associating a reputed
organization as per the list of such institutes is available on Moef & CC website,

Fauna:

mm::mﬁ:&msa m=<o=81mm:o=mro=_a¢n carried out for all groups of animals in
the study area. Their present status along with Schedule of the species.
Information (authenticated) on Avi-fauna and wildlife in the study area.

Status of avifauna their resident/ migratory/ passage migrants etc.
Documentation of butterflies, if any, found in the area,
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Details of endemic species found in the project area.

RET species-voucher specimens should be collected along-with GPS readings to
facilitate rehabilitation. RET faunal species to be classified as per [IUCN Red Data
list and as per different schedule of Indian Wildlife (Protection) Act, 1972.

Existence of barriers and corridors, if any, for wild animals.

Compensatory afforestation to compensate the green belt area that will be removed,
if any, as part of the proposed project development and loss of biodiversity.

Collection of primary data on agricultural activity, crop and their productivity
and irrigation facilities components.

Aquatic Ecology

Documentation of aquatic fauna like macro-invertebrates, zooplankton,
phytoplantkton, benthos etc.

Fish and fisheries, their migration and breeding grounds.

‘Fish diversity composition and maximum. length & weight of the measured
populations to be studies for estimation of environmental flow.

Conservation status of aquatic fauna.

Sampling for aquatic ecology and fisheries must be conducted during the
seasons — Pre-monsoon (summer), monsoon and winter. Sizes (fength &
weight) of important fish species need to be collected and breeding and
feeding grounds should be identified along the project site or in vicinity.

Socio-Economic

Collection of baseline data on human settlements, health status of the community
and existing infrastructure facilities for social welfare including sources of
livelihood, job opportunities and safety' and security of workers and
surroundings population.

Collection of information with respect to social awareness about the developmental
activity in the area and social .welfare measures existing and proposed by project
proponent.

Collection of information on sensitive habitat of historical, cultural and religious and
ecological importance.

The socio-economic survey/ profile within 10 km of the study area for demographic
profile; Economic Structure; Developmental Profile; Agricultural Practices;
Infrastructure, education facilities; health and sanitation facilities; available
communication network etc.

Documentation of demographic, Ethnographic, Economic Structure and development
profile of the area.

Information on Agricultural Practices, Cultural and aesthetic sites, Infrastructure
facilities etc.

Information on the dependence of the local people on minor forest produce and
their cattle grazing rights in the forest land.

List of all the Project Affected Families with their name, age, educational qualification,
family size, sex, religion, caste, sources of income, land & house holdings, other
properties, occupation, source of income., house/land to be acquired for the
project and house/land left with the family, any other property, possession of cattle,
type of house etc. :

In addition to socio-economic aspects of the study area, a separate chapter on socio-
cultural aspects based upon study on Ethnography of the area should be provided.
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Impact Prediction and Mitigation Measures

The adverse impact due to the proposed project should be assessed and

effective mitigation steps to abate these impacts should be described,

()

(i)

® @ © @ e

Air Environment

Changes in ambient and ground level concentrations due to total emissions from
point, line and area sources,

Effect on soil, material, "vegetation and human health,

Impact of emissions from DG set used for power during the construction,
if any, on air environment,

Pollution due to fuel combustion in equipment and vehicles
Fugitive emissions from various source

Water Environment

Changes in surface and ground water quality

Steps to develop pisci-culture and recreational facilities

Changes in hydraulic regime and downstream flow.

Water pollution due to disposal of sewage

Water pollution from labour colonies/ camps and washing equipment.

(iii) Land Environment

Adverse impact on land stability, catchment of soil erosion, reservoir sedimentation
and spring flow (if any) (a) due to considerable road construction / widening
activity (b) interference of reservoir with the inflowing stream (c) blasting_ for
commissioning of HRT, TRT and some other structures.

Changes in land use / land cover and drainage pattern

Immigration of labour population

Quarrying operation and muck disposal

Changes in land quality including effects of waste disposal

River bank and their stability

Impact clue to submergence,

(iv) Biological Environment

v

Impact on forests, flora, fauna including wildlife, migratory avi-fauna, rare and
endangered species, medicinal plants etc.

Pressure on existing natural resources

Deforestation and disturbance to wildlife, habitat fragmentation and wild animal's
migratory corridors

Compensatory afforestation-identification of suitable native tree species for
compensatory afforestation and green belt,

Impact on fish migration and habitat degradation due to decreased flow of water
Impact on breeding and nesting grounds of animals and fish.

Socio-economic aspects

Impact on local community including demographic profile.
Impact on socio-economic status
Impact on economic status.

Impact on human health due to water / vector borne disease

0
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e Impact on increase traffic

e Impact on Holy Places and Tourism

Impacts of blasting activity during project construction which generally destabilize
the land mass and. leads to landslides, damage to properties and drying up of

natural springs and cause noise population will be studies. Proper record shall be
maintained of the baseline information in the post project period.

* Positive and negative impacts likely to be accrued due to the project are listed.

(8) Environmental Management Plans

e Catchment Area Treatment (CAT) Plan should be prepared micro-watershed wise.
Identification of free draining/ directly draining catchment based upon Remote Sensing
and. Geographical Information System (GIS) methodology and Sediment Yield Index
(SYI) method of SLUSOI coupled with ground survey. Areas or watersheds
falling under 'very severe' and 'severe' erosion categories are required to be treated.
Both biological as well as engineering measures should be proposed in consultation
with State Forest Department. Year-wise schedule of work and monetary allocation
should be provided. Mitigation measures to check shifting cultivation in the

catchment area with provision for alternative and better agricultural practices should be
included.

¢ Command Area Development (CAD) Plan giving details of
implementation schedule with a sample CAD plan.

e Compensatory Afforestation shall be prepared by the State Forest.
Department in lieu of the forest land proposed to be diverted for construction of the

project as per the Forest (Conservation) .Act, 1980. Choice of plants for afforestation
should include native and RET species, if any.

¢ Biodiversity and Wildlife Conservation and Management Plan for the
conservation and preservation of rare, endangered or endemic floral/ faunal species or
some National Park/Sanctuary/ Biosphere Reserve or other protected area is going
to get affected directly or indirectly by construction of the project, then suitable

conservation measures should be prepared in consultation with the State Forest
Department.

* Resettlement and Rehabilitation (R&R) Plan need to be prepared with
consultation of the project affected families and the State Government: Detailed
budgetary estimates are to be provided. Resettlements site should be identified. The
plan will also incorporate community development strategies. Land acquisition for
the project whose land is to be acquired should be suitably compensated in accordance

with the law of the land and prevailing guidelines. R&R Plan is to be Jformulated as per
new Act, 2013 which came into force w.e.f. 1.1.2014.

* Green Belt Development Plan along the periphery of the reservoir, approach roads
around the colonies and other project components, local plant species must be

suggested with physical and financial details. Local plant species suitable for
greenbelt should be selected.

¢ FKisheries Conservation and Management Plan - Fish fauna inhabiting the affected
stretch of river, a specific fisheries management plan should be prepared for
river and reservoir. If any migratory fish species is getting affected then the
migratory routes, time/season of upstream and downstream migration,
spawning grounds etc will be discussed in details.

®



\

ll.mrw\i.

Reservoir Rim Treatment Plan for stabilization of land slide/ land M:a
zones, if any, around the reservoir periphery is to be prepared based on %S:QM
survey of geology of the reservoir rim area. Suitable engineering and biologica!

mcasures for treatment of identified slip zones to be suggested with physica’
and financial schedule.

Muck Disposal Plan suitable sites for dumping of excavated materials should
be identified in consultation with State Pollution Control Board and State Fores!
Department. Al muck cisposal sites should be minimum 30 in away from the HF .
of river. Plan for rehabiitation of muck disposal sites should also be given. The I.-
section/cross section of muck disposal sites and approach roads should be giver .
The plan shall have physical and financial details of the measures proposed.

Plan for Restoration of quarry sites and landscaping of colony areas, working area.
roads etc. Details of the coarse/fine aggregate/clay etc. required for construction of
the project and the rock/clay quarries/river shoal sites identified for the project

should be discussed along-with the engineering and Biological measures proposed fo-
their restoration with physical and financial detajls.

should be approved by National Committee of Seismic Design Parameters, Centrz'
Water commission (NCSDP), New Delhi.

Dam Break Analysis and Disaster Management Plan The outputs of dam brea’
model should be illustrated izrmnv..oua.

fication, warning
procedure and action plan for co-ordination with various authorities.

Water, Air and Noise Management Plans to be implemented during
construction and post-construction periods.

Mitigation measures due to blasting on the structures in the vicinity
Groundwater management plan

Public Health Deliver

¥ Plan including the provisions of drinking water supply
for local community.

Sanitation and Solid waste management plan

for domestic waste from colonies
and labour camps etc.

Local Area Development Plan
Officials and. Village Pancaha
given. Details of various activi
be provided.

to be formulated in consultation with the Revenue
yats. Local skill development schemes should be
ties undertaken along with its financial outlay shoulc

Environmental safeguards during construction activities including Road Construction.
Energy Conservation Measures

Environmental Monitoring Programme with physical & financial details
the aspects of EMP. A summary of cost e estimates for all the
all the Environmental Management Plans.

covering al!
plans, cost of implementing
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(9) In the EMP, please include a sample CAD plan for a distributary outlet command Suck
plan is to show the alignment of irrigation and drainage channels. The compone=:s o7
OFD works to be undertzken may be clearly mentioned along with a time schod:
their completion vis-&-vis the progress of irrigation development.

Additional TOR

i.  The scheme in its first phase envisages lifting of 90 TMC of floodwater in 60 days
during the flood season from the foreshore of the Srisailam project on Krishna river at
Yellur village through five separate stages, ending at K.P. Laxmidevipally viliage.
Therefore, water availability analysis at Yelluru village (point of drawl) during
monsoon season is to be submitted to ascertain sufficiency of water available.

ii. As the area is on fluoride affected zone, therefore, provisions should also be made to
recharge the groundwater through proposed reservoirs to dilute fluoride levels.

it. Groundwater be treated for removal of fluoride and then the treated water be supnlied
to the villagers for drinking purposes.

iv. Provision of e-flow should be ensured for the sustenance of aquatic life ir the
downstream river.

v. Land acquired for the project shall be suitably compensated in accordance with the law
of the land with the prevailing guidelines.

vi. Though, total power requirement has been provided, but its firm linkage is to be
supported with documents.

vii. Proof of application for diversion of forestland for non-forest purpose will be submitted
to the Ministry within one month, if any.

viii. Information on species composition in particular to fish species from any presious
study/literature should be included.

ix. The clearance from Standing Committee of NBWL under the Wildlife (Protection) Act,
1972 should be obtained, as applicable.

x. Wildlife Conservation plan be prepared for the area located within the project and
implemented by the project proponent in consultation with the State Forest Department.
Wildlife Conservation plan also to be prepared for the impacted area duc to
construction of the project falling outside the project area and implemented by the ocal
state Forest Department.

xi. Solid waste management should be planned in details. Land filling of plastic waste
shall be avoided and instead proposal for various uses may be proposed in the revised
EIA/EMP report.

xii. Resettlement & Rehabilitation Plan should be implemented as per the prevail guidelines
of the Govt. of India .

xiii. Skill mapping be undertaken for the youths of the affected project area and based on the
skill mapping, necessary trainings to the youths be provided for their appropriate
engagements in the Project
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Government of Indis
Ministry of Environment & Forests

Indira _um_‘<m<m_\m_:m:m§m3,.
JorBagh Road, Ali Ganj,
New Delhi-11003

Dated the 11" August, 2014

OFFICE MEMORANDUM

Subject: Environment sustainability and CcsRr

related issues-
guidelines

The Environment Impact Assessment (EIA) Notification 2006, issued

under the Environment (Protection) Act 1986, as amended from time to

time, prescribes the Process for granting prior environment clearance (EC) in

respect of certain development projects / activities listed out in the Schedule

2. Sustainable development hag three ¢
and environmental. All

mutually re-enforcing.

omponents, viz., social, economic
the three components are closely inter-related and

mo:m_am::o this, the general structure of EIA
document, under Appendix-III to the notification, prescribes inter-alia public

nosmc_nmzo?mogm_ :.:nmnﬂ assessment and R&R action plan besides
m:s_.o:_.:mi management plan Asz,

3. It is noticed that while there is clarity on the guidelines on EMP, as
regards sustainability related issues, different formulations have been
prescribed in the conditions in EC letters for the projects under different

sectors listed out in Schedule to the m;.zozmnmco? 2006. Thus, there is a
need to issue guidelines on the subject.

q, Section 135 of the Companies Act, 2013 de
responsibility and Schedule-VI] of the Act lists out
be included by companies in their CSR Policies,

“ensuring m:<:o:3mnﬂm_ sustainability”,
Ministry of Corporate Affairs has also
Social xmmuo:mmczf Policy) Rules, 2014.

als with corporate social
the activities which may
The activities relating to
are listed in this schedule. Further,
notified the Companies (Corporate

5. The concept of CSR as provided for

in the Companies Act, 2013 and
covered under the Companies (

Corporate Social Responsibility Policy) Rules,
case of companies having operating projects
"subject to other stipulations contained in the
environment clearance given to a project may
concerned company is yet to make any net
under the purview of the aforesaid Act and
s, the provisions of aforesaid Act and Rules

G

aforesaid Act and Rules. The
involve a sitlation where the
profit and / or is not covered
Rules. Obviously, in such case
will not apply.
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6 The matter has been further examined in the Ministry of Environmer
Forests & Climate Change (MoEF&CC). It nas been decided that in respect =
valid cchcerns expressed during the pubiic consultations. mictgatnnr
emerging from socia! impact assessment and R&F Piar.

proponents, in EIA / EMP report will clearly state the activity - ¢

involved (both capital as well as recurring costs), the phasirie. o thes-
a-tivities along with costs and also as to how such expenditure would b
mc . The costs and the timelines for various activities as prepared by the
project proponent may be looked into by the concerned Expert Apnraisal
Committee (EAC) for their reasonableness and appropriate recommendations
in the matter reflected in the minutes of EAC meeting. 1In case these
activities (or some of these activities) are proposed to be covered by the
project proponent under CSR activities, the project proponent should commi:
providing for the same. In either case, the position regarding the agresd

activities, their funding mechanism and the phasing should be cl
reflected in the EC letter.
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7. The obligation on part of the project

para5 above, should be mﬁmﬁmamﬁ%w.ﬂow.mﬁm
the project. .

proponents, as mentioned in
ge itself as one of the TORs for

8.  All Sectoral EACs will follow the
sustainability and CSR related issues
away with the existing practices bein

aforesaid procedure on environment
while appraising the projects and do
g followed on the subject, if any.

9. These guidelines will apply mutatis mutandis to SEACs/SEIAAs.

10. This issues with the approval of the Component Authority.

P @ﬁam_ﬁf
(Dr. Satish C.Garkoti)
Scientist 'F’

.
V-

To h@q -
1. All the Officers of IA Division

2. Chairpersons / Member Secretaries of all
3. Chairman, CPCB

4. Chairpersons / Member Secretaries of

the SEIAAS / SEACS

all SPCBs / UTPCCs

Copy to:

1. PS to MEF

2. PPS to Secretary (EF&CC)
3. PPS to AS(SS)

4. PPS to JS(AT)

5. Website of MOEF&CC:

6. Guard File
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QOVERHMEND 1F TELANGANA
roksT RDEPARTHENT

e
Frth Y the Chied Enginues,

,..,::g:vﬂ. . .
n..m.n.:.. PR T § PO T PREE Bl iaund Fluoy,
. .:.;u::,.:an:.::a:::

8 Hloosd off Fuitsand i s (FAY ), |
pofuirggin, Aranyabthiavil, Hgoletabiand 200 082,
eyaitahind; Bhyodass wbassel

bttt A1 AI0I0ICA 1115, dalad H).12.2000,
aly

1 sl (0 sbinevalion) Act - Diveision of 309.5436 his of forest
il 4 Valdlite Mapagemsnt Division, Achampet - tor works of Lift-1
[Hao bagga 1) bl Tunpnalion oF Anjailaglit Reservalr (Package 2), Earth
vtk Eacavetbon & Conshadion of Tuanel In hetween Anjanaglri
Haswivi al Hailapn (V) anid Vewajaneya Reservalr ot Yedula vV}
(Parbaya 4) ol Palwn e Rungareddy Lkt Irrigation Scheme
Beafuct e favinn of Chief Engineer, PRUS, Hyderabad - Clarificalion
of cantaby i aliin - Ragarilivg,

tibii

! flafy- 1 FCCHS Helf Ho.6531/2016/FCA-) dated 17.12,2016,

, 2. Chiet Bogloesr, PRUIS RcNo.CE/PRLIS/HYD/QT-1/TS-1/Package
120004, 837, 12.0046,

3, BOCE (W) & Chet Wildlife Warden 1).0.Nate No.779/2007/WL-1,

DL e,
odidduare

Vile reference 1Y clled, the Chler Engineer has been requested to issue
nasaseary Insttuctions tn the concerned tn show the farest lands proposed for
diversion and also the CA lands ldanlitied to the concerned District Forest Officers
tor verifieatinn I e fleld and further processing, Copy enclosed. It was also
reruested 10 fumish other mandatory certificates like RoFR, NOC from District
Collacing ele;,  »

As the matier stnad abave, Chisf Englneer PRLIS has requested in reference
2% ched cantain danfcations regaerding verification of the location of package 1, 2
_ and 4 of PRLIS proposals and distance of the prapesal from Amrabad Tiger Reserve
! and Feo-Sensitiva Zona Boundary and furnish map showing the same,

1t1s Informed that the propoesad PRLIS Project does not fall In the core / buffer
aress and the proposed ESZ of the Amrabad Tiger Reserve, The proposed project Is
locatsd at a distance of 11,95 Km from the core of Amrabad Tiger Reserve, 2.56 km
| from the buffer and 1,56 km from the proposed Eco-Sensitive Zone (ESZ) of Amrabad
| Tiger Raserve, The map showing the distances of the proposed project from the
i Amrabad Tiger Reserve and the proposed Eco-Sensitive Zone Is enclosed along with a
copy of Jhe proposal submitted for notification of Eco-Sensitive Zone,

This is submitted for Information and necessary action.

. "As above W Yours falthfully,
.. g sd/- P.K. Jha,
fa \m \.%. Principal Chlef Conservator of Forests
R & Head of Forest Force

submitted W the Spl. Chisf Secretary to Government, I&CADD, Telangana
Secretarist, Hyderabad for favour af information,

49y W the CCF & Fletd Diractor, Amrabad Tiger Reserve Hars. st Hyderabad
1/ teus copy //

g aannaaua_n::\, &:32%2 o‘mo_,nmﬂ
7 ,.u*i.k & Head of Forest Force

Scanne



